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/" 	central AdnniStratiVe Tribunal 

. 

Calcutta Bench 

present 	: 	l-lon'ble At 	D. Purkayastha, Judicial Member 

Hon'ble Mr. M.P. Sxngh, kJmin..strative Membtr 

Q/No. 876 ofi.991 

1) Ranfan,Kunar Mondal 	 '. 

2). Arun KatttI Bhattacharya  

3) Subhas Chandra Ghosh 

Qj No. 1328 of 1997., 

1) Panchanafl 	chat 	 : 	 S  

2)' Ujjal Kumar 4lipsh 	., 	 . 

 Susanta. Sekhar Maji 	 . 	. 

 Manik Chandi Gin 

 .Ac it KumarPatra.'  

 Ashok Kr. 

7)Sushil 'Kr. 	Jana 	. 

i) Manik Ch. Sutr.adhar''  

 Asim Kr 	Chakraborty.  

 Biswarup Roy 

ii) Gopal Das 
 

Applicants 

Versus 	' 	' 	 . 	 . 	 ..• 	. 	' 

i) Union:bf India,.sèrvicé through the General Manager 
S.E. Railway, Garden Reach,.' Calcutta-43.  

2) 	nral Manager, S.E. Railway, G.Reach, Calcutta.-43, 

.3) Chief Personnel Officer, S.E.Hly., G.Re,ach, Cal-43. 

4). Divi. Railway Manager, S.'E.'Rly., laragpur, Midpaporé. 

Dlvi. Ptrsonnel OfficerS.E.Rly., Kharagpur, Midnapor. 

Chief Projects Manager, SE.Riy., Tharagpur, Midnapore. 

For the Applicants : 	Mr. S.K. Ghosh, Counsel 

Forthe Respondents.': 'Mr.S.Sen, Counsel  

Mr.. S. Choudhury, counsel." 

I,   
Q,R'DER,  

M. 	SIN-. 	' ' 	

.5 ' 	 ' 	' 	. 	' 	 ' 	 -• 	, 	'. 

the tacts, I aw an-re.1efs sought foY 	in O.A.976 of,  .1997.and' 

0.A. 1328 of  1997  are similar and therefore, both the OAs are disposed 

of by pa 	1na common order. 	 Contd.... 


